
RAIASTI]AN HIGH COURT

NO I'ICE

In view of recent resulls of Covid-lg tests conducted in Rajasthan High

Coun, it is notified tha,. the judicial work at Principal Sear of Rajasthan High

Coun, Jodhpur shall remain suspended for 28.07.2020 (Tuesday).

No. PAtRGlMlSCl2020lI225

By Order

Re$s%ii#ffierat

Date 28.07.2020

Copy forwarded tc the followings for information and necessary compliance;

1. The Regisrar -cum- Principal Secretary to Hon'ble the Chief Jusrice, Rajasrhan High

Coun

2. PS. to a-tl Hon'ble Judges, Rajasthan High Coun.

3. Registrar Ceneral, Rajasrhan High Court.

4. Advocated General, Rajasthan

5. Addirional Solicitor Ge;ieEl, Rajasthar/ Assistant Solicitor General, R4asrhan-

6. The Chaiman, Bar Council of Raiasthan.

7. President, Rajasthan lligh Cour-i Advocates Association, Jodhpur.

8. President, Rajafihan High Coun Lawyers Association, Jodhpur.

9. Prcsident, Rajasrhan Eigh Coun Bar Association, Jaipur

10. The Registrar (Admn.,4drit^/igilance,/Exam./Rules/Class/OsD(F&IyCPC./Judicial,

Rajasfian High Cour! Jodhpur and

Delhi.

Jaipur Bench, Jaipur alld Registrar H.Q.at New

11. Member Secretary, Rajasthan State Legal Services Authoriry.

12.The Direcror, Rajasrhan State Judicial Academy, Jodhpur

13. All the Joint RegisuaE, RajasthanHigh Cout, Jodhpur/ Jaipur Bench, Jaipur.

14. All dle Depury ReBisEars, Rajasrhfn High Cout, Jodhpur/ Jaipur Bench,Jaipur.

15, All ole Assistant Registrar/ Seniolr Libraria& Rajasthan High Court, Jodhpu/ Jaipur

Bench, Jaipur.

16. AI tle AOJVAAOyCAAOJ, F.ajasthan High Cout, Jodhpur/ Jaipur Bench, Jaipur.

17. AoJ, Classification, Rdiasthan lligh Coun, Jodhpur/ Jaipur

18. All the Staff Members rhroug\ the conceming Section/CelUBranch Incharge for

making stdct compliance.
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